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Title: The Minister of State (Independent Charge) of the Ministry of Environment, Forests and Climate Change laid a statement correcting the reply
given on 02.08.2016 to Starred Question No. 230 by Sarvashri Sanjay Haribhau Jadhav, M.P and Mansukhbhai Dhanjibhai Vasava, M.P. Regarding
'‘Man-Animal Conflict' and giving reasons for delay in correcting the reply.

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE (SHRI ANIL MADHAV DAVE): 1 beg to lay a
statement (i) correcting the reply given on 2.8.2016 to Starred Question No. 230 (Hindi and English versions) by Sarvashri Sanjay Haribhau Jadhay,
M.P. and Mansukhbhai Dhanjibhai Vasava, M.P regarding 'Man-Animal Conflict' and (ii) giving reasons for delay in correcting the reply.

In the reply to the Lok Sabha Starred Question No. 230 replied on 02.08.2016 regarding 'Man Animal Conflict' raised by Shri Haribhau Jadhav, Shri Mansukhbhai
Dhanjibhai Vasava, the Annexure I (B)-Details of funds released to State Governments under the Centrally Sponsored Scheme of 'Project Tiger' may be read as:

ANNEXURE I(B)

(Rs. in Lakhs)
2016-17
(As on
S. No. | State 2013-14 2014-15 2015-16 25,7.2016)
1 Andhra Pradesh | 211.7804 184,141 0.00 0.00
Arunachal
12 Pradesh 757.1705 658.426 429.53900 225.569
3 Assam 808.9665 1509.389 1425.4130 0.00
4 Bihar 285.0898 317.096 223.55051 384.655
5 Chhattisgarh 583.056 609.827 398.94500 0.00
6 Jharkhand 251.168 199.080 47.98470 0.00
7 Karnataka 2016.0318 1565.773 1378.19440 1675.429
8 Kerala 489.296 517.5351 396.60100 0.00
9 Madhya Pradesh | 4815.734 4335.118 1421.00700 2142997
10 Maharashtra 3453.3483 3425.524 3923.07890 204.518
11 Mizoram 233.68 232.189 187.98450 0.00
12 Qdisha 786.9 707.391 544.80052 719.848
13 Rajasthan 512.848 627.192 1257.80800 0.00
14 Tamil Nadu 763.255 864.316 1950.17128 631.218
15 Uttarakhand 348.516 391.19 683.98538 0.00
16 Uttar Pradesh 525.876 760.928 624.54630 319.816
17 West Bengal 2.05 0.00 0.00 0.00
18 Goa 0.00 0.00 0.00000 0.00
19 Telangana 0.00 0.00 214.81920 0.00
TOTAL 17,228.8113 | 17,502.000 15,484.9365 | 6,510.933

REASON FOR DELAY

The Ministry, immediately after detection of the error, processed the matter and a correcting statement was sent to Lok Sabha Secretariat on 10.08.2016. In
response, Lok Sabha Secretariat has advised for submission of the statement in the prescribed format during the Winter Session of the Parliament as the oth
Session of the 16! Lok Sabha adjourned sine die on 12.08.2016.



